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Vth All India Educational Survey, 1986, which provided the 
basis for the Operation Blackboard, 22163 teachers were to 
be appointed in Madhya Pradesh underthe scheme to convert 
all single teacher primary schools into dual teacher schools. 

(b) and (c). According to the Information furnished by 
Government of Madhya Pradesh all the 19574 sanctioned 
posts of teachel'$ have been filled up. The State Government 
has been requested to send proposals for sanction of the 
remaining posts. 

Allotment of Rakes 

687. SHRIMATI GIRIJA DEVI : 
SHRI SRIKANTA JENA : 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Govemment have received any com­
plaints regarding alleged corruption among the higher officials 
of the Indian Railways in collusion with the Government 
procuring agencies like Food Corporation of India. in the 
allotment of rakes for the transportation of the foodgrains: 

(b) whether the Government have made any inqUiry into 
the allegations to establish the facts: 

(c) if so, the details thereof; and 

(d) the action taken by the Government in the matter. 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SURESH KALMADI): (a) No. Sir. 

(b) to (d). Do not arise. 

Physical Education Teachers 

688. SHRI SURAJ MANDAL : Will the PRIME MINIS­
TER be pleased to state : 

(a) whether the Government are aware that the sports 
profeSSion is not being handled by technical persons at many 
a levels; 

(b) if so, the reasons therefor and the steps being taken 
to improve the position; 

(c) whether the Government are also aware that incom­
petent physical education teachers and coaches are being 
produced in the country: 

(d) if so, the reasons therefor and the steps being taken 
by the Government to improve upon the situation: 

(e) whether there is any proposal to start master's 
degrees in many sports science specialization in the newly 
declared deemed University, Laxmibai National College of 
Physical Education, Gwalior: and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT (DEPARTMENT OF 
YOUTH AFFAIRS AND SPORTS) AND MINISTER OF STATE 
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI 
MUKUL WASNIK) : (a) and (b) As lar as teaching and 
coaching in institutions run by the department is concerned 
the programmes are being handled by technical persons. 
However in Ihe Sports federations and bodies it is not always 
pOSSible to ensure having technical personnel at certain 
levels. 

(CI and (d). Yes Sir. Government is aware that some of 
Ihe privately run institutions are not able to produce qualitv 
teachers of phYSical education. It is proposed to establish an 
All India Council for Physical Education to monitor and regu­
late systematic growth of physical education Institutions In the 
country. 

Ie) and (f). Proposal to start Masters degree in some 
sports sciences in L.N.I.P.E. is under consideration. 

. Pending Cases 

689. SHRI K.M. MATHEW: 
SHRI HARI KISHORE SINGH: 

Will the PRIME MINISTER be pleased to state' 

(a) whether workload on Supreme Court has been 
increased considerably since taking up public interest litiga­

tions: 

(bl if so, the details thereof; 

(c) whether the existing strength of judges in the 

Supreme and High Courts is sufficient to cope up with the 
increased workload; and 

(d) if not, the steps taken to increase the number of 

judges? 




